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 mum MAM“' " Dated:- ,
From:

The Registrar General,
High Court of Delhi.
New Delhi.

To,
The Principal District 8: Sessions ludge,
South East District, Saket Courts.
New Delhi.

$1117.; l
mm 

Sir, ’
l am directed to say that l-ion‘ble the Actin Ch’ f u ti h b 1 d

aPP°i"t M5-'1*"i"k|9 Chiwla, presently posted as Me€rop¢:llt.gnsM;;-ist:te?;; gjiilieiiagfg
Di ' - - - . . . . . .imixigaiitztegourm, as Joint Director, Delhi Iudicial Academy, in diverted capacity. with

immedgatamhfherefflrei I0 request you to kindly relieve Ms.Twinkle Chawla, with
W’ e e ect,_§o as to enable her to ]D1n the Delhi judicial Academy on the said post.

fifxfe;Z»'1'9

a%\a. W3

llw_’&L Yours sincerely,

1 U M M (Rakiiéliiar)
Deputy Registrar (Gaz.IIB]

Dated' N1/7/z

..__ _. -* A" frzrllegistrar Genera]‘s... 
4» rnwu__ ' f‘

Copy forwarded for information and necessary action to:-
,,1./ The Principal District & Session Iudge (HQ), Tis 1-[azafl got“-ts, |)e1h;_

2. The Director (Academics)/Officiating Chairperson, Delhi Judicial Academy, Sector-14,
Dwarka, New Delhi.

3. Joint Registrar [Gazette—llA), Delhi l-Iigli Court, New Delhi,

(Amit fii'a'i'/thuar)
. . . .A§§l§E!1¥_Re_g‘m..S.(9?*l'B1

OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE (HQs): DELHI.
.22‘/W 15% H0211No. / F. 5(2)/2(é24 Dated, Delhi the 1 0

Sub:- Appointment of Ms. Twinkle Chawla DJS, as Joint Director, Delhi

1.

2
3

4.

5.

6.

Judicial Academy, in diverted capacity.

Copy forwarded for infonnatlon and necessary action to:-

The Officer In-charges, Administration I,II,III, Accounts, General Branch,
Vigila ce, Purchase Cell, Pool Cars, Library, Record Rooms, Copying Agencies,
\/\i\eb-jsite COIl1lTlltt6EQi6Cll/E1'lgllSl'l) and Computer Section, Tis Hazari Courts,
Delhi.
The Administrative Civil Judge, (Central), Tis Hazari, Courts, Delhi.
The AO(J), Administration-I,Il,III, Vigilance, Recruitment Cell, Filing Section,
Accounts Branch, Fine & Audit Section, Care-Taking Branch, Computer Branch
l.T. Ce1l,'Protocol Branch, LAC Branch, R 8: I Branch, 'LAYERS',Vulnerable
Witness Deposition Co1nplex(VWDC) and ACR Cell, Central District, Tis
Hazari Court, Delhi.
The Accounts Officer, Accounts Branch, Central Disnict, Tis Hazari Courts,
Delhi.
The P.S. to Ld. Principal District 8: Sessions Judge(HQs), Room No. 302-A,
Tis l-lazari Courts, Delhi.
The 'LAYERS‘ Secfion, for uploading on ‘LAYERS’.

(Mukes mar Guptai) ~
District Judge ( inmercial Court)-12

Officer In-charge, Jud c'ial“Branch (Central)
For Principal District 8: essions Judge (HQs),

Delhi
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